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(b), whether it is also a fact th&t the
condlictbr and tHe ptAa on
duty afe not silcft de-
ments from entering into t)ie train;

6)f it so; thet aottOK Qhradmunent
propose to initiate against the st” oa
duty who are not checking auch un-
lawftil Wkupeitoe; Antt

C4> th” details about the stegB hts
Minittry propose to take to r*orc the
safe” and security of the passengers
travvlUaf in’ Neeiaclvel-

THE BEPUTY METOSTKR HT TJW
MiraSTHY or RAILWAY AM&
IN THK DaPAHTMENT oP
PABUAJVBMTPAKY AFFAIiB CSHSH
MAHJKARJUN>; <a» U *>. Gfc-
sea  of unauthorised passengers en-
t«te(g remrvedf ooachn on liilg dli-
tnwft trdtis Isclt«liti9  He«jachsl
Express hwre- b e» iKnortetl. H«vA-
ever, thg Travelling Ticket Examin-
ers and Coach Attendants have ins-
tructions to prevent entry of unautho-
rised passengers in reserved coachei.
At times, however, it l;ecomes diffi-
cult Jer tivem to eontrol such paecftn-
gers dac to their latge numbers.
Intensive surprise checks are con-
ducted from time to time deploying
large number of TTEs. R.P.F. and
G/ ItP; personnel with REllwaj' Msff-
latrates and unauthorised passengers
trftVWing in these ocrttches are dealt
with as per rules. Cases of deliberate
ne’iffWice on the part of staff are
viewed seriously and appropriate ac-
tion is taken against them. Armed
G.R.P. and R.P.F. personnel are
provided in all important long dis-
tance Mail/Express trains Including
Neelwchal Express lor the security
and safety of passengers.

AtcUlenti of Dacolty, TIheirts and
Rape in trains

3615. SHRI CHATURBHUJ, Will
the Minister of RAILWAYS be plea-
sed to state the total numb» of In-
cidents of daeoity. theft and rape that
too* (I0ace in trains in the country as
a whole during the short period fcrom
1st January to 15th Jifly, 1981 Indicat-
in* ttu names of the pOaoes railway-
wiao where these incidents took place

and the details theareof?

THE DEPUTY MINiaTKR IWTM
MINISXRY OS RAILWAYS AND IN
the department of PARLIA-
MENTARY AFFAIRS (SHRI MAL-

mtbrmadbii  is
bBitt; collected from tiu State FblicW
auttux”ties and wiU be placM at thd
table Sabho.

Apptrfntoieot of Substttates la.
Dhanbad Divisioii

3"Se. SHRI A. 1?, ROY: Will the
Mfafter of* tAE-WAYIS bfl pjieasftf to
Etafr;

totia numbsr of subdaiutea «)-
pota”d im difFeieat Depai"Unsnte at
Rattw«ys in Dtaanbad Lr«n
1979 to dJuly, 1981

Cb) out of those substitutes, total
linmber of candidates who are the
sons/wards of Railway employees
and who are the sons of non-Rail-
wajrmej;

(¢) names of the local people in-
cluding AdiYflsi, Harijans appointed
In the said period as substitutes; and

(d) details of the Notification” is-
sued from time time hy Divisio**!
Railway Manager, Dhanbad regard-
ing appointment of substitutes?

THE DEPUTY MINISTER IN THE
MtNISTRY OF RAILWAYS IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): a) to (d). Information is
being collected and wiU be laid on
the table of the Sabha,

El*trillcation of Unes in Kanuttika

3617. SHRI JANARDHANA POO-
JARY: Win the Minister of RAIL-
WAYS he pleased to state:

(*> whether Karnataka State Gov-
ernment has sent proposals for elec-
trification of cwtain linea in th*
State;





